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RESIGNATION BY MEMBERS

MR. DEPUTY CHAIRMAN: Hon. Members, [ have to inform that I had received letters
from Shri Suresh Bhardwaj and Shri K. Natwar Singh, Members, representing the States of
Himachal Pradesh and Rajasthan respectively, resigning their seats in the Rajya Sabha. Hon.
Chairman has accepted their resignations with effect from 9th January and 22nd February,
2008, respectively.

- ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Nothing will go on record ...(Interruptions)...

MY FFR-3TA e R TR ...(ATA).... F& 71§72 .. (@A), H Feera FRY
...(Faur)... ferq FR....(=aur)... The House is adjourned to meet at 2.00 p.m.

The House then adjourned at three minutes
past twelve of the clock.

The House re-assembled after lunch at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

RE. FARMERS OF THE COUNTRY
3 FHI &R (IR YLW) : W, I8 G frarl #Y s g ad 2@t 2 L. (=gaum)...

it I 39 & T A w1 &, 1@ 9g & 9w ... (FHEGF)... 39 Foe &, Jeidw @w
U motion of thanks ® W74 I TFa §1...(Ha9M)... W E? ... (FIYFA)... 39 HZ IR
3 39 FE motion of thanks & T7E et w&a &) .. (SqGYM)... AT T YT FIZY, 3779 3T |
R G A FI A, AY AR L. (FAAGF).... .. (Interruptions)... Nothing will go on record.
...(Interruptions)...

STATUTORY RESOLUTION

Approving proclamation issued by the President on 3rd January, 2008
under Article 356 of the Constitution in relation to the
State of Nagaland

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
SHRIPRAKASH JAISWAL): Sir, I move:

"That this House approves the Proclamation issued by the President on the 3rd January,
2008 under Article 356 of the Constitution in relation te the State of Nagaland."

The question was proposed.

...(Interruptions)...
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@ Wt (A e WAIE) : Iuwwrafa wEied, # 2008-09 F a¥ F fow WA B ey H 9a WER
#1 g Wil iR = &1 faaee (Stsh am 5= §) | wed W @A g L. (HaYH)..
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THE DEPUTY CHAIRMAN: The discussion on the Statutory Resolution will take place
tomorrow. ...(Interruptions)... The House is adjourned till 11.00 a.m. tomorrow.

The House then adjourned at seven minutes past two of the clock till eleven of the
clock on Wednesday, the 27th February, 2008.
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